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INTRODUCTION 

I, the Chairman of the Public Accounts Committee as authorised 
by the Committee do present on their behalf this Hundred and 
Seventy-First Report of the Committee (Fifth Lok Sabha) on New 
Railway Lines. 

2. The Committee took evidence of the representatives of the 
Ministry of Railways (Railway Board), Planning Commission and 
the Ministry of Finance on the 9th April, 1975. Written information 
on the subject was also obtained from the Ministry of Railways 
(Railway Board). . 

3. The Committee considered and finalised this report at their 
sitting held in 29th April, 1975. Minutes· of the sittings of the 
Committee form Part II of the Report. 

4. A statement showing the sunutl8l'y of the main conclusions/ 
recommendations of the Committee is appended to the Report (Ap-
pendix IX). For facility of referer.ce these have been printed in 
thick type in the body of the Report. 

0/ The Committee place on record their appreciation of the assi8-
~ rendered to them in the examination of the subject by the 

Comptraller & Auditor General of India. 

6. The Committee would 8'lso like to express their thanks to the 
Officers of the Ministry of Railways (Railway Board) , Planning 
Commission and the Ministry of Finance for the cooperation extend-
ed by them in giving information to the Committee. 

NEW DELHI; 

April 29, 1975 

Vaisakha 9, 1897 (Saka). 

JYOTIRMOY BOSU, 

Chairman, 

Public Accounts Committee. 

*Not printed. One cyclostyled copy laid on the Table of the ~  and five 
copies placed in the Ptrliament Liabrary. 

~ 



REPORT 

New Railway Lines 

1.1. he ~ called for state-wise retails regarding the-
total route kilometrage of Railway lines as on (i) ~  August 1947 
~  1st April ~  (iii) 1st Al>ril ~~  ~  1st A:prJl ~ ~. (v) 1st 
April 1967 (vi) 1st April 1972 and (vii) 1st April 1974. In a note, the 
Railway Board have stated: " " 

"Inormation about the route kilometres of railway l'ines is not 
maintained state-wise as a regular item of statistics. This 

~  was specially ~  on an approximate 
basis for 31st March 1956 for all gauges put togther as a 
matter of academic interest to Ule then Minister of Rail-
ways. Since then, these details were ~ on a few 
occasions to meet the requirements of spef;ific bodies like 
the Finance Commission. . 

The details of route kilometres by States as on 15th August 
1947 and 1st April 1952 are not available. The gauge-wise 
break-up of route ldlometres by States as on 1st April 
1957 is also n:1t available. Details of the availlible data 
for 1st April 1957 and for rest of the years for which in-
formation has been desired have been broadly worked out 
with the help of available data state-wise as well as 
gauge-wise, keeping in view the boundaries of states as 
they exlist at present. These are gjven in ~ .  I. 

In the case of States which have come into being or been 
enlarged in comparatively recent years, the ~  of 
Railway lines falling within thegeogl-aphical boundaries 
of the States, as constituted at present, haS" been shown 
notiol¥llly in the years prior to their coMing into being 
or enlargement as the case may be.' Similarly in the case 
of States which have shrunk in size owing to re-adjust-
ment of boundaries, the length of Railway lines falling 
lithin their present truncated' ,area at ~~  poin,ts of 
time has ben shown. ' /" 

Variations in state-wise route kilometres compared to past 
years are for the most part d.ue to new construdions and 
diS-:mantlement. Minor variations have also taken place-
on account of re-measuremcmt. re-alignments, etc." 
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1.2. Asked about the net additions to route kilometrage, gauge-
wise in each State on the dates refelTed to in para 1.1 above, the 
Railway Board have in a note, stated: 

"The net additions to route kilometrage in each State on the 
respective dates as desired in this part of the question 
has been worked out by taking the di1ference between the 

two periods compared. The net additions in route kilo-
metrage by States have been indicated as per Appedix 
D. 

Funds for the construction of new Railway lines are allotted 
Railway-wise and not State-wise, dter budget is approved 
by the Parliament. Details of the expenditure year-wise 

for the period, as desired, is furnished as per Appendix 
ITl" . . 

1.3. The details of the total expenditure incurred by all Indian 
Railways vis-a-vis the expenditure on new lines from 1947-48 to 1973-
74, as furnished by the Railway Board are given in the statement at 
Appendix IV. It is seen from the statement that during the period 
1960-61 to 1965-66. the ratio of expenditure on new lines to the total 
expenditure on Raiilways ranged between 11.1 per cent to 13.5 per 
cent. For several years the percentage of the expenditure on new 
lines to the total expenditure was above 10. From the year 1966-67 
this percentage has comedown gradually and during the year 1972-73 
and 1973-74 only 4.3 per CIeJl.t and 4.4 per cent respectively of the 
total expenditure on railways was spent on the new lines. 

l.4. The Chairman, Railway Board informed the Committee 
during evidence that in every Plan a specific allotment for new lines 
was made. In reply to a question as to who was the final authority 
that fixes the priorities. the witness stated: 

''The allocation is made on the basis of the total resources 
available with the Planning Commission as to how much 

they can spare and what are the priority needs. In the 
structuring of the Plan, the allocation of resources is done 
by the Planning Commission through the process of dis-
cussion and counter-discussion. And generally the expe-
rience is that requirements tend to exceed the resource 
availla1nlity. That has always been the experience of 

planning and the result is that certain allocations get cot 
in the process of fixing priority. For instance, in the 
Fifth Plan the Planning Commission has not been able to 
spare more than Rs. 100 crores so far and this money will 
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eo in for completing the projects which are alJ.:eady in 
hand. We have been asking for more funds but they 
have not been able to find more funds." 

1.5. The Committee asked whether the views expressed in 
Parliament in regard to construction of new railway lines were given 
any weightage at the tiime of formulation of railway plans. The 
Chairman, Railway Board stated: 

"We take stock of everything that is stated in the Parliament 
.... Everything is given weightage." 

1.6. In reply to another question, the Chairman, Railway Board 
stated: 

"I do not know what we can do about it. We are already 
over-burdened with the demand of new lines. We are 
also having certain limitations." 

1.7. On being pointed out that Within the limitations imposed 
by resources, the Railways should plan ~  lines fa· the develop-
ment of hilly and backward areas, the Chairman, .(ailway Board 
stated: 

"When a plan is framed, we put forward all the demands that 
are there and every time the requirements far exceed the 
allocation that can be made." 

1.8. In a note the Railway Board have stated: 

"Railway development is not envisaged on any State-wise or 
Region-wise concept but 0 noverall considerations in the 
national interests. Railway development is planned pri-
marily keeping in view the needs of industrial projects, 
and rail transport demands likely to be generated in va-jous 
parts of the country, by developmental aclivities in the 
fields of heavy industry, expansion of port facilities, ex-
ploitation and utilisation of mineral and ~ re-
sources, strategic considerations, and the Railways' own 
operational necessities, having regard to the monetary 
ceilings laid down by the Planning ~ .  

19. The Committee asked what were the criteria adopted f<:lI' 
taking up new lines including conversions, extension and restora-
tions. In a note the Railway Board have intlmated: 

Construction of a new railway line. or extension of an exist-
ing railway line is taken after detailed survey and in-



vestigations when it is established that a railway line 
will provide the best, cheapest and the ~  economical 
mode of transport to meet the traffic needs of the area. 
Rail transport is most suitable for the mass transport ot 
goods and passengers over long distance while road trans-
port has advantages for distribution of goods and passengers 
in smaller ~ over short distances. It is 
the policy of the RaHways to avoid unhealthy competi-
tion ~  road transport and to confine themselves to only 
such transport activities for which they are the most 
suitable. On these considerations, cpnstruction of rail-
way lines would be justified in areas which ~ 

(i) mineral deposits which caIlDOt be exploited without 
development of rail transport; or 

(ii) have the raw materials and potential for the develop-
ment of major industries like steel, cement, fertilizers, 
oil refineries, etc. which offer supstantial tratlic; or 

(iii) where a very large number of passengers have to be 
moved as in the ,case of suburban lines in the metro-
politan areas and other thickly populated areas; or 

(iv) where an existing line has become saturated and the 
new line will provide an alternative route at the same 
time opening up a new area. 

Roads provide a cheaper and more efficient mode of trans-
port for lighter traffic and construction of railways which 
involve very heavy investment will not be justified in 
such situations except where their construction is con-
sidered essential on strategic consider,ations. 

(i) Examples of lines approved for exploitation of mineral 
resources; 

(a) Kottavalas-Kirandul line, 

(b) TornagaUu-Mudukulapenta line, 

(c) J akbapura-Banspani line, 

(d) Cuttack-Paradeep. 

(il) Examples of lines to serve major industries: 

(a.) Wani-Chanaka, 

(b) Obra-Singrauli, 
(e) Nadiqude-Bibinagar. 
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(iii) EXkmples of lines constructed for tbe ;IIlCllVeUAC:at of 
large number of passengers: 

(a) Baraaat-Basirhat, 
(b) Howrah-Amta, 
(c) Howrah-Sheakhala. 

(iv) Examples of lines providing alternative routes for 
saturated sections: 

(a) Diva-Bassein, 
(b) Shahdara-Saharanpur, 
(c) Nadiqude-Bibinagar together With Guntur-Mach-

erla gauge conversion. 

(v) Examples of strategic lines: 

(a) Mukerian-Pathankot, 
(b) Jaisalmer-Pokaran, 
(c) Rangapara North-Murkongselek. 

The financial returns on the investment are also consider-
ed. The time lag between the construction of a railway 

line and development of traffic is, however, fairly long 
even for l'inks which have potential for development ot 
sufft:Cient traffic to justify them financially in the long run 
and this fact is taken into account while taking decisions 
on the construction of new railway lines as was elucidat-
ed by the Minister of Rallways while presenting the 
budget for 1973-74. He stated that: 

"The classical concept of traditional economic viability 
needs to be re-adapted in the light of the historical 
experience gathered from the economic development of 
difterent societies. The princip1ethat transportation 
infra-structure must evolve along the pattern determin-

ed by pre-existing economic viability needs to be modi-
fled to the extent that very often the creation of the 
infra-structure themselves lead to additional demand 
and increased commercial prospects. In selected areas 
the calculus of.5bort-term economic returns· must, yield 

place to the long-term benefits through a policy of de-/ 
Uberate developmental expenditure." 

From the above policy arose the necessity to provide pro-
tection to the Railways against lossest>n new lines in the 
initial .stases and the Ministry .of Railways have secured 
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moratorium from the Convention Committee on the pay-
ment of dividend on the capital investment on new rail-

way lines during the period of construction and for the 
first five years of the operation. Relief for a longer 
period may be necessary in some cases and the Conven-

tion COJtll1littee have been approached in this regard. 

Steps are also taken to reduce the losses of the Railways by 
securing participation of the State Governments in the 
capital cost of the projects. It has been suggested to 
them to give land and the labour component of the pro-
jects free of cost and in some cases to participate in the 
construction and operation -of the projects on a pereent-
age basis. Inflation of the chargeable kilometrage is also 
considered in order to improve the earnings till such time 
the lines become remunerative. 

The policy regarding restoration of ,lines which were dis-
mantled in the past on account of floods or during the 
War is that the people who had been enjoying the facility 

of rail transport and would have continued to do so if the 
lines had not been dismantled should not be denied this 
facility and the lines should be restored wherever the 

flood situation has improved and it is feasible to restore 
the lines provided that alternative means' of transport 
have not developed in the meantime and the need for 

restoration is still felt. Restoration of dismantled lines is 
being done on programme basis depending upon the 
availability of funds. 

In the case of gauge conversions, a project is taken UJr-

(i) when a section becomes saturated and is incapable of 
handling additional traffic as in the case of Barabanki 

Samastipur, and Viramgam-OkhaIPorbandar projects. 

(ii) when the magnitude of the transhipment involved is 
such that it is uneconomical or is not feasible at all as 
in the case of Viramgam-OkhaIPorbandar Project; 

(iii) when they are needed for providing speedy and unin-
terrupted means of communication to areas wsich 

have potential for growth as in the case of New 
Bongaigaon-Gauhati conversion project and Emaku' 
lam-Trivandrumproject. 

Detailed trat'ftc surveys are carried out to detennine the tramc 
potential and the financial viability of each project. While 
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the ftDanCial viability of the project on a long term baits 
is an impOrtant COt\JideI'atton, lack of flnancial murna on 
a U\on unn buts \l1\Ot. aH.owecl to come in the waf tn 
the case of projects where traft\c justiftcation exilta." 

1.10. During evidence the Committee enquired whether in the 
matter of construction of new lines the questions of uniform deve-
lopment of the entire nation and the expansion of railways all over 
the country were given consideration. The Chairman, Railway 

Board stated: 

"The national view point is certainly taken. But when it 
comes to the question of priority, naturally it is given to 
the industrial oriented lines and strategic liues and so 
on. They are not done on any State or regional basis 
but anything outside that, national interest would be 
taken into ~  .... It is not a regional view or purely 
regional consideration or anything else. It is a national 
view." 

1.11. The Committee pointed out that so far priority has been 
given 1:0 development of  areas on the assumption that once an area 
develope, railways will automatically follow. Asked whether it will 
not be better if we first provide a railway line in an undeveloped area 
so that the development of the area is accelerated. the Chairman, 
Railway Board stated: 

"If you do not take into consideration, the developmental like 
requirements of various States, the strategic lines and in-
dustrial-oriented lines will naturally take priority. Here 
this question does not really arise because the lines them-
selves are expected to payoff within a reasonable time 
or are dividend free. Now, from about the Second Plan 
onwards, we did get the State Governments' list of various 
lines they wanted. But having regard to the fact that re-
sou.rees at any point of time will be restricted and there 
will not be enough resources to go in for the construction 
of all the lines, only few development lines are provided 
on the general approach that infra-structure should be 
provided in the fonn' of a railway. In some cases )Vhen 
the resources are not available With the Centre, we ask 
them whether they could participate in any way, in any 
fonn, either by giving land or by participation in the 
construction material supplies where they want railway 
lines or where some road facilities are already available 
and control of State transport is required. In those cases 
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we expect that there should be_lWIponse from 
the State also, as has happeaed ill the ease of restorations 
and as has happened in the cue of some lines and it has 
been happening' recently more than it hu been in the 
past. In the history of the development of the Railways 
ill India, you· will ftnd that this has been one of the fea-
tures that has come up every now and then." 

1.12. AJi to the criteria followecl in deciding upon the COMtruc-
tion of new lines, the Chairman, Railway Board stated during evi-
dence: 

.. . . . . .. there are so many things to be taken into considera-
tion and generally we try to consult other Ministries and 
particularly the Planning Commission, etc. in regard to . 
the resources that are available." 

1.13. On being asked about the various types of lines, the wit-
ness stated: 

''There are industrial-oriented lines and strategic lines deter-
mined by the Ministry of Defence Other developmental 
line have been few and far between." 

1.14. In reply to a question as to how many lines had been sanc-
tioned for the general development of areas during the last 25 years, 
the Chairman Railway Board stated: 

"For the last 25 years, I would say that about 6000 kilometres 
have been constructed. Out of this, I would say that 
about 13 pel" cent to 14 per cent are strategic lines, about 
10 per cent developmental lines, the rest being indus-
trially tied." 

1.15. The Committee desired to know what ~  of the 
total investment on new 'Unes during the last 20 years had been made 
on the lines in hilly areas. The Chairman, Railway Board stated: 

''Even some of the' industrial-oriented lines have been built 
in what may be termed as hilly areas .... No such specific 
provision has been made for the hilly areas as such. For 
instance, over the last two years in the North-Eastern re-
gion, a number of demands for railway Unes have been 
coming in and there again we have suggested that out of 
the plan allocation for these hilly areas, the region may 
allocate some money towards the construction of railway 
lines." 
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1.16. During evidence the Committee enquired from the repre-
sentatiVeS of the Planmng Commission, whether at the time of for-
mulation of plans for the development of hill areas, only subjects 
lDlder the Central List such as P&T, Railways etc. were considered 
or whether the subjects falling in the State List were also taken into 
account The Secretary, Planning Commission stated: 

"We do not have a subject-wise plan. We consider plans for 
the Centre and for the States. The railways plans relate 
mainly to the Centre. While consideringptopcsals for 
railway lines, when they serve hiD. areas, that fact is kept 
in mind while giving priority to it It is not as if we 
start with hill areas and then consider proposals for rail-
lines. We consider proposals in respeet of railway lines 
as such." 

1.17. In regard to provision of new lines for the development of 
hilly aDd backward areas, the Secretary, Plantling CommiSlion stated. 
durin, ~  

"First of all, there is sectoral distribution between various 
sectors, may be agriculture, iiTigation, industry and 
mines, transport and communication of whiCh Railway is 
a part. Therefore, when the sectoral allocations are 
made, certain priorities are given to each sector-for 
hilly areas also. As I said, while considering various 
proposals, weightage is given but for what? Let us say, 
weightage for communication. Communication does not 
mean only railways. It means Border Roads Organisa-
tion also and whether certain areas are properly connect-
ed or not. This is what is taken into consideration. Due 
weight&ge for allotment of priorities to the hilly areas is 
being given." 

1.18. The Committee asked whether at the time of r.onsideration 
of proposals for the new lines, any weightage has ever been given to 
the hill areas. To this the witness replied: 

"We will need some time to collect this information." 

1.19. Asked whether at the time of planning for the hill areas, 
any integrated development programmes are drawn up, the Secre-
tary, Planning Commission stated: 

"Individual areas reeei'Ve due attention whl!n the State in 
which they are situated, or when a ~  plan ear-
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marked for it, is taken into consideration. A.$ a matter ,  ' 
of faet, many of them are considered at the time of con-
sideration of the annual plan. At that time, due consi-
deration is given to area development." 

1.20. In reply to a question whether the idea of integrated area 
plannin'g was kept in mind in the case of hill areas or was left to 
chance proposals, the witness stated: 

"Not, exactly to chance proposals, because all the proposals 
would come up for consideration at least at the time of 
considering the annual plan. At that time, the benefits 
which need to accrue to a certain area would certainly 
get priority in consideration." 

1.21. The Committee enquired from the representative of the 
Planning CommilMtion whether any study had been made about the 
regional imbalances in the 'COuntry. The Committee also pointed out 
that for the development of backward areas certain concessions in 
the form qf tax relief, adequate quotas of essential raw materials, 
financial help by nationalised banks ,and financial inst,itutions had 
been given. Asked whether any proposal for extending a new line 
in a backward area had been considered in the interest of develop-
ment of the area, a respresentative, of the Planning Commission stat-
ed: 

"If r may express my views, I am sure that for the Unes which 
we have sanctioned for under-developed areas; this would 
have been implicit." 

1.22. On being asked whether the Planning Commission will be 
willing to subsidise the Railways for the construction of a new line 
in a backward area, the representative of the Planning Commission 
stated: 

"I am afraid, r do not think this has been done in the way you 
have suggested. We will certainly bear this in mind." 

1.23. The Chairman, Railway Board stated during evidence: 

" .... the core plan in regard to railway lines is tied up 'With 
specific industrial development projects like mining or 
any other major industry which makes a line remunera-
tive by itself or by some levy of extra charge whlch we 
call 'inflated mUeage'. ~  fact, the bundle of alternative 
lines consists of so many because, right from the Second 
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Plan onwards, the State Governments have been convey-
ing to us a list of lines they need, and every five years 
they up-date it "and conftnn it. I would say that the total 

would add up to very much more than what our resources 
would permit." 

1.24. Asked whether there was some coordination between the 
States and the Railway Board in regard to planning of New Lines, the 
Chairman, Railway Board stated: 

"The problem sometimes arises when you put up a paper mill 
hundred miles away from railway line. Obviously for 
that paper mill, the railway line will not justify the re-
munrative 'Cost because the line will not be commercially 
viable. This problem arises not only in the case of con-

struction of new lines but it has been arising, to a great 
extent, on metre-guage system. Now, we may not have 
the capacity available at that level. Then the questioD 
arises as to how we develop the capacity and whether it 

is worthwhile to develop the capacity nere or to shift the 
capacity somewhere else where the 'cement plant is 
there .. " 

1.250. The Committee desired to know: 

(a) whether there was any planning at the time of or prior 
to the inauguration or the sanction of the new lines dur-
ing the past 25 years regarding the expansion of the 
railway lines in all parts of the country so as to remove 

regional imbalances in development and provide rail COD-
nections to all the States/Regions of the country; 

(b) whether the claims of such States/Regions as were not 
accommodated during the First, Second and Third Five 
Year Plans were taken into consideration at the time of 
proposing, planning and sanctioning new lines in the 
Fourth and Fifth Plans? If so, the States in which rail-
way lines have been sanctioned on this consideration; and 

(c) whether the claims of hilly States/Regions were taken 
into consideration at any time of taking up new railway 
lines during the past 25 years. 

1.26. In a note, the Railway Board have state: 

"It will be noted that construction of a railway line is con-
sidered where it would provide the best mode of tran .. 

678 (Aii) LS-2. 
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port to meet the traffic needs of an area. The planning 
for developmnt in our country was being done for a period 
of 5 years at a time till recently and an attempt is now 
being made for the first time to prepare a corporate plan 
for the next 15 years. Planning the construction of rail-
way lines on a long term. basis can be done only after the 

long term plans for other sectors become available Cons-
truction of railway lines is decided on the merits of eaca 
case where the need for the lines can be established in 

view of the criteria indicated. Planning of the Railways: 
is not done on a regional or State-wise basis but to suit 
the national priorities and to meet the overall transport 

needs of the country." 
1.27. As to the criteria for deciding that a particular region is 

backward for the purposes of Railways, it is seen that in reply to 
USQ 5436 answered on 8th April, 1975, the Minister of Railways had 
stated: 

"The Ministry of Railways are guided primarily by the judge-· 
ment of the respective State Governments in this regard. 
No such list of the regions considered as backward for 
railways is maintained by this Minlstry, sa proposals for 
the development of backward areas are considered as and' 
when recommended by the State Governments. The pro-
jects are taken up for the development of backward areas-
if it is found that the area is not well served by the rall-
ways and the provision of a railway line will lead to the· 

economic upliftment of the backward areas. 

1.28. It is seen from the lettter No. PC (P) 191 Hill 166 dated 9th 
September, 1966 issued by the Planning Commission to various State-
Governments in regard to preparation of Draft Fourth Five Year 
Plan for Development of Hill areas that the Committee of the Nation-· 
a1 Development Council on Hill Areas in its meeting held on the 12th· 
March, 1965, defined the following as Hill areas and made several 
re.."'Ommendations for accelerating economic development of these--
areas: 

I 

Janunu & Kashmir 

NEFA 
Nagaland 

Manipur 
Himachal Pradesh 

Punjab 

p. 

2 

• all districts 

{ 
Districtll of Kangra, Simla and L .... uI and· 

Spiti (the whole ofthe State·of HiJn-c:J. .. l' 
Pradesh after reorpnisaticn of Punjab ()D 
1-11-1966). 
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2 

Districts of Garo Hills, United Kbasi and 
Jaintia Hills, United Mikir and North 
Cachar Hills and Mizo Hills. 

Madras 

West Bengal 

Nilgi ris 

Darjeeling 

1.29. A policy decision was announced by the Minister of Rail-
ways in his Budget speech 1973-74 for construction of railway lines 
upto 60 kms. length in backward areas. The Minister of Railways 
had then stated: 

"1'he construction of new lines is one such item where an 
entirely new approach may have to be thought out· The 
rising costs of construction require high density of traffic 
to justify a new line financially. For a new line to become 
an economic proposition, it has to be assured at least 3 
million tonnes of originating traffic. This may be possible 
in highly industrialised areas. But there may be areas 
where such quantum of traffic may not be offering; yet a 
new line Or a conversion of a line may be necessary for 
the development of the region. With a view to make it 
financially possible for the Railways to construct new 
lines in such situations, it will be necessary to develop a 
new approach and explore measures to reduce their 
Capital liability and to improve the rate of their earnings. 
Some formulae which could be adopted towards this end 
are as follows: -

(i) Exemption, full or partial, from payment of dividend 
liability to the General Revenues during the period of 
construction and for a specified number of years after 
completion and opening to traffic; 

(ii) Participation of State Governments Or local authorities, 
in reducing the cost of construction by giving the land 
and labour content of construction free of cost: 

(iii) Suitable adjustment upwards of fares and freight struc-
ture applicable to the newly constructed line which in 
common parlance is called 'inflation of chargeable 
mileage'; 

(iv) Levy of fares and freight on a discontinuous basis so as 
to be a set-off against telescopic structure of standard 
fares and freight. 

The classical concept of traditional economic viability needs 
to be re-adapted in the light of the historical experience 
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gathered from the economic development of difterent so-
cieties. The principle that transportation infra-structure 
must evolve along the pattern determined by pre-existing 
economic viability needs to be modified to the extent that 
very often the creation of the infra-structure themselves 
load to additional demand and increased commercial pros-
pects. In selected areas the calculus of short-term eco-
nomic returns must yield place to the long-term benefits 
through a policy of deliberate developmental expenditure. 

Based on thiS, I intend to discuss with my colleagues, the 
Finance and Planning Ministers how we can initiate new 

~  projects Or open new lines up to 60 kilometres 
where the development of the area would be greatly faci-
litated, without viewing this expenditure too closely in 
terms of the prospects of immediate returns on invest-
ment." 

1.30. In his Budget Speech 1974-75, the Minister of Railways 
stated that in furtherence of the new approach enunciated by him 
in his Budget Speech 1973-74; 10 new railway lines and gauge con-
version projects were proposed to be taken up during 1974-75. The 
Minister had also stated that it has not been possible to include new 
railway lines in other backward areas of the country on account of 
paucity of funds. 

1.31. In the context of the new concept regarding opening of new 
lines in the hilly and backward areas, enunciated in the Rail way 
Budget speech of February, 1973 in Lok Sabha, the Minister of 
Railways was asked vide USQ 1165 dated 25-2-75 about the steps 
taken for implementation of the new concept. In reply to the ques-
tion the Minister stated: 

"In keeping with the objectives of the policy enqnciated by 
the Minister of Railways, while presenting the Railway 
Budset for 1973-74, the following projects falling in back-
ward areas have been approved: 

1. Rohtak-Bhiwani (in Haryana). 

2. Jhanjharpur-Leukaha Bazar (in Bihar). 

3. Hasanpur-Sakri (in Bihar). 

4. BG rail links to Ramnagar and Gathgodam from Mora-
dabad and Rampur (in U.P.) 

5. Dharmanagar-Kumarghat (to be taken up at the cost of 
N.E. Council). 

6. Nadikude-Bibinagar (in Andhra Pradesh). 
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7. Banspani-Jakhapura (in Orissa). 
8. Shahdara-Saharanpur. 
9· Howrah-Sheakhala. 

10. Howrah-Amta. 
11. Restoration of Dalamau-Daryapur 
12. Restoration of Gohana-Panipat. 
13. Restoration of Chhitauni Bagaha link· 

Participation of the State Governments has been sought for in the 
construction of these lines in terms of the New Policy and some of 
the State Governments have already accepted such participation. 
It has not been possible to take up the construction of more railway 
lines on account of the severe constraint of funds in the 5th Plan. 
but surveys have been ordered and are in progress for a number 
of lines so that these projects could be considered for construction 
as soon as the availability of funds improves. 

Efforts are being made to obtain additional allotment of funds 
for construction of New lines from the Planning Commis-
sion. The State Governments have also been approached 
to set aside funds for construction of Railway lines. in 
backward areas out of the funds allotted in the 5th Plan, 
for development of backward hilly areas." 

1.32. During evidence before the Committee, the Chairman, Rail-
way Board stated that the allotment for new lines in the Fifth Plan 
was Rs. 100 crores. He further stated: "That is all which the Plan-
iUiig" Commiiuiion"'has been able to spare for the time being, although 
we have asked them to give another Rs· 235 crores to meet other 
commitments and aspirations." -" 

1.33. In this connection it is seen that while replying to USQ 1285 
on 25-2-1975, the Minister of Railways had stated: 

"Keeping in view the requests from various Chief Ministers, 
Members of Parliament and Other interests, the Ministry 
of Railways have approached the Planning Commission 
and the Ministry of Finance to provide a sum of Rs. 235 
crores, outside the capital outlay required for the Railways 
Fifth Five Year Plan, for contruction of new lines and 
conversions, for development purposes in the backward 
areas. The decision of the Government is still awaited." 

1·34. The Committee asked whether in the current budget any 
prOvision had been made for the construction of a new line or lines 
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specially for the development of hilly states or hilly regions. The 
Chairman, Railway Board stated: 

"We have not been able to do it because we are over-com-
mitted with our funds already and there is really no scope 
for considering any more projects." 

1.35. The Estimates Committee, while reviewing the working of 
the South Eastern Railway made the following recommendations in 
their 91st Report (Third Lok Sabha) in regard to construction of 
new lines: 

~ .  ..,. r  ' .• ~ , 

"The Committee would emphsise that while finalising the 
Fourth Plan allocations for opening of new lines, due 
regard should be given to the potential area9 of develop-
ment and particularly to those areas which need develop-
ment in the context of the Defence requirements. The 
Committee need hardly stress the desirability of maintain-
ing a proper balance between economic development and 
the development of transport so that the former does not 
suffer due to any deficiency in the latter." 

"While appreciltting the policy of development of transport 
facilities following specific major projects for the expan-
siOn of the new industrial, mining and mUlti-purpose agri-
cultural programmes, the Committee feel that in certain 
undeveloped areas, transport arrangements should precede 
and supply necessary facilities for economic development. 
In that context, the Committee note that the South Eastern 
Railway has not sufficiently penetrated into the interiors 
of Orissa, Madhya Pradesh and Midnapore District of West 
Bengal-areas which have potentialities for development 
and where mineral and natural recources are still lying 
untapped for want of good communication system. The 
Committee would like to emphasise that the Railways 
should draw up plans for expansion of transport facilities 
to these areas, so that these areas may get the incentive for 
development. The Committee have no doubt that the needs 
of these areas will receive their due priorities in the over-
all expansion of the Railways." 

1.36. In their action taken note on the above recommendation the 
Railway Board had stated: 

"The Railways support the view that transport facilities 
should precede and provide the incentive for economic 
development in underdeveloped areas. But the important 
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.consideration under such a situation is the scale and 
magnitude of transport facilities that should precede the 
~  growth. In view of the limited resources, the 
.Railways cannot make large investments which would be 
lying unproductive for a long period awaiting the eco-
:nomic developm8nt of the area where the investment has 
been made. Besides heavy initial investment a railway 
line has high annnal expenditure for maintenance and 
. operation, and as such only a high volume of traffic can 
justify its construction. It would be uneconomi,cal to go 
in for new line construction in under-developed areas 
where sufficiently high traffic may not materialise for 
many years. In ~  of the limited resources poSition of 
the Government at the present stage it would be advisable 
to examine alternate low investment transport facilities 
such as road transport for achieving the same objectives 
in the initial stages. 

'Some surveys are, however, being ~ for projection of new 
lines into the interiors of Orissa and Madhya Pradesh in 
connection with iron ore exports and the movement of 
raw materials and finished products for a new Steel Plant -
that may be sited in these areas." 

137. A statement showing new lines/restorations completed and 
~  to traffic during the last 25 years is given in Appendix V. 

1.38. The Committee desired to know details of new lines on 
which dividend liability had been partially or wholly waived during 
,the past 25 years. In a note, the Railway Board have intimated: 

"No new railway lines have been constructed during the last 
25 years On which there is partial exemption from pay-
ment of di.vidend liability to Central Revenues." 

The following lines constructed during the last 25 years, are 
.fully exempted for payment of dividend to Central Revenues. 

(8) Strategic Lines 
Northern Railway 

(i) Mukerian-Pathankot 

(ii) Jaisalmer-Pokaran Section. 

Northeast F-rontier Railway 

........ 

(iii) Rangapara North-North Lakhimpur-Murkongselek Sec-
'tion. 

iiv) New B. G. line from Raninagar to Jogighopa and M. G. 
Section between Siliguri and Haldibari converted to B. G. 
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(b) National Lines 

(i) Kathua-Jammu Line-This line has been constructed for 
restoring rail communications to Jammu and Kashmir 
State which it was deprived of after independence. It ~ 
treated as National Investment and is exempted from the 
payment of dividend liability with the following pro-
viso:-

"For a period of twenty years or till the line becomes re-
munerative to meet the dividend obligation, the losses, 
if any in its working, will be borne by the Railways; 
and any profits will be credited to the Central Revenues. 
The Railways will not, however, be liable to pay divi-
dend to the Central Revenues tm the line becomes 
remunerative. " 

(ii) Tirunelveli-Kanya Kumari-Trivandrum line. This line 
is stUn under construction." 

1.39. Asked about the New lines sanctioned on strategic considera-
tions during the past 25 years, the Railway Board have, in a note, 
stated: 

Sl. 
No. 

I 

Z 

3 

4 

"The particulars of new lines sanctioned on Strategic con-
siderations during the last 25 years are given below:--

Name of line Gauge/Length Cost Date of -------_.------
(in KIllS.) (Rs. in Ccm.nlf.r.- Optr.ini 

crores) cement 

Mukerian-Pathankot BG 4%'98 3'77 JS-3-S0 7-4-5Z 

Rangapara North-North 
Lakhimpur-Murkongselek MG 3'7'93 30-38 2-6-60 J-6-6!! 

BG line from Siliguri 
to ]ogighopa BG ~  3z'So 1-9-63 z-6-65 

Pokaran-Jaisalmer MG 105'00 2'SO z-6-66 28-1-68 

The construction of Strategic lines is taken up a1l the specifie 
request of the Ministry of Defence. The Ministry of 
Railways do not on their own classify any line as 
strategic." 
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l.((). The Committee desired to know whether any Railway lines. 
nave been sanctioned and constructed during the past 20 years on: 

(a) Defence considerations 

(b) State Government requirements 

(c) Economic development of (i) Hilly (ii) Backward Regions;. 
and 

whether any lines had been sanctioned on priority basis. In a note 
on the subject, the Rail way Board have stated: 

U(a) The decisio!1 to construct new railway lines is taken by 
the Ministry of RailwsY'l after considering the various 
aspects regarding the requirements of Defence, State Gov-
ernments and the economic development of hilly and 
backward areas as well as Railways' operational needs. 
Detailed surveys are conducted before the construction is 
taken up. The list of new railway lines constructed dur-
ing the past 20 years is enclosed. (Appendix VI) 

(b) Overall priorities are taken into account while sanctioning 
new lines and at the ~  of allocation of funds in all 
cases." 

1.41. The Committee called for details of the Railway lines in the 
Hilly Regions/States of Manipur, Tripura, Nagaland, West Bengal, 
Bihar, U.P., Meghalaya, Arunachal Pradesh, Mizoram, J & K & 
Himachal Pradesh, for. which surveys have been sanctioned. The 
Rail way Board have in a note, infonned:-

"Surveys have been sanctioned for the construction of new 
railway lines falling partly or wholly in the State men-
tioned against each indicated in the attached Statement 
(Appendix VII). Decision regarding taking up the projects 
for construction will be taken after the survey reports are 
received/examined and also subject to the availability of 
funds. 

1.42. The Commi.ttee drew attention to a press report to the· 
effect that the Punjab Government had been asked by Railways to 
give land for the Chandigarh-Ludhiana Railway line. Asked whe-
ther all these lines for which land has been asked for from the State 
Governments had been approved. The Chairman, Railway Board 
stated in evidence: 

"Punjab Government had been writing to us about it and all 
that we have said to them is that there is no fund with 
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us at the mOmellt. But will they be prepared to give us 
land for the ~  

1.43. In reply to a question as to whether other States had not been 
addressed for offering land for the new lines, the Chainnan, Rail way 
Board stated: 

"It will not be opportune for me to address the other State 
Governments. We do not have resources we have made 
it clear. If any State makes enquiries to me again and 
again we have to give suitable reply." 

1.44. The Committee asked for the details of the offers made by 
the various States Governments for giving land for construction of 
new lines during the past 25 years and which of these offers were 
accepted. In a note, the Railway Board have stated: 

"Information regarding offers of free land from State govern-
ments for projects approved during the last 5 years is 
given below. Justification for projects taken in the last 
25 years will have to be collected from old files and would 
take time· In some cases the information may not be 
available at all." 

-----------
SI. 
No. 

Name of line 

1 Sabarmati-Gandhinagar line 

2 Ntldikude-Bibinagar 

::I Rohrak-Bhiwani 

4 Howrah-Arnta/Champedanp 

Particulars of State Goverr_rnu:t 
participation 

Gujarat State Govt. hu given land free c f 
cost. Offer hu been acaopWci and work 
on the lint' is in progreas. 

• Land ia being frovidtd by the Govemrner.t 
of the Shle 0 ADdhra Pradesh free of Ctllt. 
Final location survey is in progrell8. 

Cost of land Is beiQIJ borne by Haryana 
State Govt. Work I, in propoell. 

• TIw State Govt. of Weat Bfonnl have offered 
to provide tile laDd free of cost. 

S Shahdra-Saharanpur Railway line • The GoYt. of Uttar Pradeah is sharil'g sc,% 
of the coat of the projm. 

1.45. The Committee called for details of the Railway lines for 
which construction work and final location-cum-Engineering Surveys 
were carried on simultaneously during the last 14 years and the 
reasons for doing so in each case. In a note, the Railway Board 
'have stated: 

"The names of the railway lines for which  construction work 
and Final Location (Engineering) Survey were taken up 
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simultaneously during the last 5 years together with the 
reasons therefor, are given below. Information in respect 
of earlier works is not readily available. 

SI. Name of Lines 
No. 

I Saraigarh Partapganj (Restoration) • .' 2 Partapganj-Forbesganj ~  • 

3 Shahdara-Saharanpur-BG line. 

4 Rohtak-Bhiwani rail ~ . 

s Gobana-Panipat (Restoration) 

(j Damlamu-Dar)apur (do) 

7 Tirunelvdi-Trivandrum Via Nager-
coil, with a branch line ttl Kanya-
kumari. 

Remarks 

3 

The wcrk was required to be unde rtakl n 
urgently before sowing seasen. Her.ce 
the ccnstruction was authoriscd . ~ 
completion of Final LccatiOD Survey, to 
enable the RailWliY to ' eke p088essior. of 
~ . 

To meet the urgent traffic requirements cf 
the area formerly served by S.  S. Light 
Raiwaly construction had to be authorisfd 
before completion of the Final Location 
Survey. 

The Construction was authorised befere Final 
Location Surve) to enable the Railway to 
ecquire a land quickly as the prices of lard 
were rising sharply. 

These are restaatioD werks, wt:icb were 
approwd to meet the long-st ar.ding and 
peraistent demands of the local people, 
before completion of Final Location survey 
8IId to enable the Railway to acquire 
IllQd quickly before sowing season, as the 
prices of land were rising sharply. 

The abstract estimate was based on the 
rrelimiT"IlY engineerizlg surveys ard the 
construction WI! sanctioned as there was 
no engineering difficulty. The line had 
asaumend ~  in the light of the 
need to proVide a direct North-South Rail 
Unks and to Southem-most tip of the 
country. 

The execution of construction work and carrying out of final 
location (Engineering) Survey is permissible in terms of prOvisions 
contained in Indian Railway Code for Engineering Department. 
The reI event extracts from the Code (para 918) are reproduced 
below: •• ., •• 

" .... In special cases, however, where construction appears to 
be easy and presents no engineerinSJ)roblems of great 
difficulty, the Railway Board may sanction the commence-
ment of conltruction on the first abstract estimate ...... " 
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The first abstract estimate referred to in the above information 
is based on the' Reconnaissance Preliminary Engineering surveys. 
which were available in all cases." 

1.46. The Committee also desired to know details of the new 
lines for which Urgency Certificates were issued and the reason for 
doing so. In a note, the Railway Board have stated: 

"The following projects were sanctioned on the strength of 
Urgency Certificates during the last five years. The 
reasons for the same are indicated against each of them: -

SI. No. Name of project 

I Gohana-Panipat (Restoration) 

2 Dalmau-Daryapur (RestofaIion) 

3 Sf1ahdara-Sahar811pur-BG link. 

4 Rohtak-Bhiwani rail link. 

S Sariagarh-Partapganj (Rcstoraricn) 

6 Partapgani-Forbesganj (RcsICratkn) 

RealOns felT S&I1cticrirg tt-e UI[tH), Ct rti-
ficate 

._----------
Tl'.e&e are nstclaticr. w< Iks wt.kh t-.&\f' taktJ' 
up in pursuance of a policy decision to 
restore all dismantled lines, taken up by the 
then Minister of Railways. The construction 
was IIUthorised on urgency certificates to 
enable the Railway to acquire land before 
sowing season as the !land prices Were 
rising sharply. 

The IX'r.structicn had to be autl-milled on an 
uraency certificate u the BG link is 
needed to meet the urgent traffic require-
ments of the area formerly served by the S. 
S. Light Railway and the link will also be 
an alternative for doubling. 

n.e construction was authorised cn an urgcr.cy 
cenificate for expeditions acquisitious of 
land u the land prices were riaing sharply. 

Tf'!:e welk was rtGuiud to l'c ~  rairer 
urgently begore so,",ing I\eUOIl. The 
CCIlstructj(JD was. thercfcre, authoris(d ell 
an urgency certificate to enable the-Railway 
to take expeditious possession of land." 

--------------------------------------
1.47. During evidence the Committee enquired whether there 

were any instances when final location survey as well as construc-
tion work was carried out simultaneously on any line in a backward 
or hilly area. The Chairman, Railway Board stated "In history, if 
we look back, may be there would be a few instances." 

1.48. In reply to another question whether Urgency Certificate 
had been issued for the construction of a new line in a hilly or back-
ward area, the Chairman, Railway Board stated: "The Bailadilla 
line is one example." He however added: " ...... in a hillY,area. 
even if you issue an Urgency Certificate, very little work can be done· 
on H ~ basis of the certificate unless YOI., ~  sure of the location." 
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1.49. The statement at Appendix VIrI gives details of the new 
railway lines on which construction work was inaugurated, during 
the last 5 years ending 31st January, 1975. 

1.50. From the statement it is seen that out of 15 new lines/resto-
rations on which construction work was inaugurated during the 
five years ending 31st January, 1975, work on two lines viz. Saraigarh-
Partapganj and Kathua-Jammu line has been completed. In res-
pect of five lines namely (i) Howrah-Amta/Champadanga BG line 
(ii) Nadikude-Bibinagar (iii) Sakri-Hassanpur (iv) Ramnagar and 
Kathgodam BG links and (v) Nangal Dam-Talwara link lines final 
location surveys are either in progress 'or have been completed. 
During evidence the Committee desired to know (a) whether all 
these lines which have been inaugurated have been preceeded by 
administrative and financial sanction; (b) whether any detailed 
project reports were prepared for these new lines; and (c) whether 
the taking up of the work on these lines was in accordance with the 
plans envisaged by the Railway Board. The Committee also asked 
whether there were any lines which were inauguarated before their 
Project reports had been finalised. The Chairman, Railway Board 
stated: "As far as I know, all lines have been sanctioned before they 
have been inaugurated." The detailed information asked for by 
the Committee has not been furnished so far, even after three weeks 
and hence the Committee can reasonably conclude that all the 
Railway lines inaugurated upto 31st January, 1975 have been sanc-
tioned by the Railway Board and approved by the Planning Com-
.-ssion and the Government. 

1.51. From the foregoing paragraphs the Committee note 

(i) The expansion of railways in the sphere of construction of 
new railway lines has 1!een far from uniform throughout the coun-
try during the last 25 years with the result that certain hilly, back-
ward and under developed regions and States have been totally 
neglected whUe certain areas have been riven some consideration. 
It is seen that In some States such as Himachal Pradesh, Nagaland, 
Meghalaya, Manipur, Arunachal Pradesh, Mizoram and Tripura 
and other backward States, there has been practically no construc-
tion or addition to route kllometerage during the last 20 years or 
It bas been only negUglble. There had been no clear-cut pelley 
followed by the Railway Board and the Planning Commission 
In regard to construction of new railway Unes; although the Plan-
ning Commission have extended some concessions to hilly, back-
ward and under-developed areas to augment growth yet, extension 
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of RaIlway lines even II It were initially at a loss never oocurred to 
them. The proposals orlgillatinr from Members of Parliament, the 
State Govemments and other public bodies are considered appa-
rently arbitrarily on ad hoc basis and subject to availability of 
funds projects for new lines, conversions and restorations are sanc' 
tloned from time to time. 

(Ii) The proportion of expenditure on new railway lines to the 
total expenditure on Railways is steadily declining. In 1948-49, the 
ratio of expenditure on new lines to the total expenditure on rail-
ways ranged between 11.1 per cent and 13.5 per cent. From the 
year 1966-67, this pereentage has steadily gone down, except in the 
year 19'11-72. During 1972-73 and 1973-74 the expenditure on the 
construction of new lines was only 4.3 per cent and 4.4 per cent res-
pectively of the total expenditure on Railways. This Is also a very 
depressing feature. 

(iU) In the matter of construction of new Unes, tile hilly and 
backward regions and States have had unfortunately no special 
treatment. According to the Rallway Board the Railway develop-
ment is not envisaged on any State-wise or region-wise concept but 
is done to suit national priorities and to meet the needs of the 
country as a whole. Such an approach had the eft'ect that h1l1y and 
backward areas have not been provided with an adequate transpor-
tation infrastructure and as a result the economic development of 
these areas has lagged behind. As far back as 1966 the Estimates 
Committee had emphasised that whlle finalising the Fourth Plan 
allocations for opening new lines, due regard should be given to the 
potential areas of development. The Committee had also highlight-
ed that In certain undeveloped areas transport arrangement should 
precede and supply necessary faclllties for economic development. 
The Railway Board while taking note of the Committee's recommen· 
dation, had supported the view that transport facilities should 
precede and provide the incentive for economic development in 
under-developed areas. However. in view of the limited resources 
position of the Govemment, the Railway Board had stated in evi-
dence to the Estlmates Committee in 1966 that it would be advisable 
to examine alternate low invesbnent transport facilities such as 
road transport for achlev:tng the same objectives in the Initial 
stages. This, the PubUc Accounts Committee are unable to accept 
as in fact the cost of road transport has gone up very steeply. 

(Iv) A polley decision was announced by the Minister otBan-
ways in his budget speech of 1973-74 for construction of railway 
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lines in backward areas. It wu .tated therein that the rising costs 
of construction required IUgh denalty of traIIe to jastify a new line 
fiaancially. But in hilly and backward areas such quantum of traffic 
may not be otferlDg, yet a new line or a conversion of an existblg 
line may be very essential and urgently needed for the develop-
ment of the region. The MInister had then stated that "the princi-
ple that transportation infrastructure must evolve along the pattem 
determined by pre-existing economic vlabUity needs to be modified 
to the extent that very often the creation of the Infrastructure them-
selves lead to additional demand and Increased Industrial and com-
mercial prospects. In selected areas the. calculus of short-term 
economic returns must yield place to the long-term benefit through 
a policy of deliberate developmental expenditure," The Committee 
note that In pursuance of the new approach thus enunciated several 
surveys for new projects for construction of new Unes have been 
taken up and the construction work on one Nangal-Talwara Railway 
line has been inaugurated on 22nd December, 1974. 

1.52, The Committee are strongly of the view that for the open-
tng up of areas In hilly, backward and undeveloped regions the pro-
vision of transportation Infrastructure In the form of raDway Unes 
must be made on a high priority basis as they have no doubt that 
the development of these areas will automatically follow once the 
transportation infrastructure is developed. The Committee also' 
feel that the regional Imbalances In the economic development, 
which have tended to become more accentuated over the years are 
in 8 large measure attributable to the lack of transportation facili. 
ties In these hilly, backward and undeveloped regions. IJl the light 
of this general observation, the Committee would like to recommend' 
that: 

(I) The Rallway Board should I. cODSultation with the Planning 
Commission Immediately draw up a comprehensive long-term and 
clear.cu,t plan for the constructiOn of new lines on a systematic 
basis. The criteria to be followed In the matter of construction of 
new lines need to be clearly set out. The decision of the Govem-
ment In this regard should be embodied In a policy resolution wldch 
should have the specific approval of Parliament. 

(2) The Committee find that one of the main difficulties in the 
construction of new lines has been the paucity of funds. The Com· 
mlttee feel that u the need for a particular railway line, conversion, 
extelJslon or restoration is fully established ill the light of the cri-
teria laid down and the requirements of the area, the question of 
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resources should not come in the way. As the Committee have 
observed in their 148th Report the provision of transport inlrastruc-
ture and railway operations are equally important for the national 
economy and. hence the Rallway Board should draw up a list 01 new 
lines to be taken up for  construction in an order of priority in 
accordance with the criteria laid down in the policy resolution. 

It may be mentioned here that the Central exchequer 
should pay for all unremunerative lines whether old or new, pas-

senger services including various travel concessions which should 
also not be abolished. This will coD51derably augment Railways' 
finances. 

(3) The Committee welcome the poliey decision announced by 
the Minister of Railways in his budget speech 01 1973-74 in regard 
to construction of raHway lines in hilly and baekward areas. In this 
connection the Committee would reiterate what they have said In 
their 148th Report that IUlless the RaUways reach hll1y, backward, 
undeveloped aDd uncomaeeted areas, the procell of development 01 
1hose areas will be lIldeflDltely delayed aDd cOlUletl.uently the ceo-
'nomic development of those areas as weD as of the whole country 
will sufter and regional Imbalances will grow further. '!'he Com-
mittee desire tbat the new guidelines set out by the MInIster of 
Hallways should be SlCl'Upulously followed for undertaklllg projects 
relating to construction of new lines in hUly, backward and un-
developed regions of the country. All the hilly and backward areas 
should be identified as defined and enumerated by the Planning 
'Commission and comprehensive long-range plans for the provisions 
·01 new lines in each area drawn up OD a high priority basis. 

1.53. From the information made available to the Committee it 
is seen that out of the 15 new lines on which construction work was 
inaugurated during the last 5 years ending 31st January, 1975, work 
On two lines viz., Saraigarh-Pat'tapganj and Kathua-Jammu lines has 
been completed. In respect of the five lines namely (i) Nangal 
Dam-Talwara link line (the only rail link in a hilly State). 
(ii) Howrah-Amta-Champadanga BG line, (iii) Nadikude-Bibinagar, 
(iv) Sakri-Hassanpur and (v) Ramnagar-Kathgodam, final location 
surveys are either in progress or have been completed. The Com-
mittee desire that construction work 08 all these five lines as also on 
the other ten lines inaugurated duilng the last five years and even 
earlier and not completed so far should be completed very expedious-
Jy. Once a project bas been inaugurated or started It should be ~ 

:sured that the work on the project is not held up for want of funds 
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:and as far as possible the work should be completed according to 
"eduled. On several works the construction work aDd tJnaJ loca-
Uon surveys are carried on concurrently. The Ranway Board should 
eonsider that the construction work on these five lines be carried on 
.concurrently with the final location surveys by Issue of urgency certi-
fteates as has been done In some other cases earlier. In respect of 
·eases where surveys for new Hallway lines especially ISO kms. and 
below connecting big areas, hitherto unconnected, have started-
tbese should be completed and the work should be taken In hand at 
'the earliest. 

1.54. The Committee also feel that top most priority should be given 
to the construction of new lines In the areas where no lines have so 
far been constructed, since Independence. Since the construction of 
DeW Jines in hilly, backward and undeveloped areas is essential for 
the economic development of these arees, tbe Committee desire that 
·the General Revenues and the Government IthouId subsidise the 
· .... ways In the matter of construcUon of new liDes In &ada ... 
. jast as some other incentives In' the form of tu exemptloDs,· provfslall 
·ef facUlties on a priority basis are being given. for aeceleratlnr the 
development of these areas. 

NEW DELHI; 

.April 29, 1975. 
Vaisakha 9, 1897 (5) 

878 (Aii)LS-3 

JYOTIRMOY BOSU, 

Chairman., 
Public Account. Committee 
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APPBNDIXD 
S" Para I'S 

S, .... , ,-, .. " 0/ N" M4itiDfU iff ROllu 1Ci_""", 
~. .. . ., . '- , , 

,. 

~  a.a,e Between Between Between Between Between Bet1teep: 
Ilion 1-4-48 1 .... -5a 1-4-57 1-1-62 1-1-67 1-4-7i 
Territoriea & &  & at 

1-4-S2 1-4-S1 1-4-62 1-4-67 1-4-12 1-4-14 . 
AIldbra B:G. 143 • 116 '(-)12 
~  M.G. 4 (-)8 .. 

N.O. 

Total (-)52 141 128 (_)12 

Allam ll:'G. ' ~  .. 
" 

M.G. 203 .. ,. 
N.G. 

Total ISS 308 

Bihar B:G. 188 2 
M;G. I 
N.G. (-)51 (-)8 

Total 296 138 (-)8 2 

Qtajarat B.G. (-)8 233 4 
M.G. 39 
N.G. . .... ~ 
Total 5S 31 233 4 

Haryana B.G, 
M.G. 
N.G. 

Total 26 

HiQl8('hal B.G. 
Pradesh M.G. 

N.G. 

Total 

Jammu & B.G. 6 76 
Kaahmir M.G. 

N.G. 

Total 6 76 

Karnataka B.G. 88 
M.G. 2 6s 
N.G. 3  ' (-)4 

Total (-)47. 93 61 

Kerala B.G. 
M.G. 
N;G. 

3 

Total 76 3 

32 
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-I s!.t:sl GI'J.J' ~  B:tweeQ Between  Between Betweenl Between 
\ UlIlGa ~  '-4-sa 1-4-51' '-1-6a '1-67 ~  "Teniladet &: &: &: 

'-4-sa I '-4-51 , .. -6a '-4-67 '-4-1a i '-4-14 

::= B.G. na 470 (-)1. 
M.G. , 
N.G. 

Total Z4a lIa 41' (-)1 

~ . . loa 323 4 
M.G. Z <-l3r, , 

"', N.G. -)3 

Total 2a6 104 4 5 

W..-u4 B.a 
M.G. 
N.G. 

Total 

Or_ B.G. 3a8 124. 84 
M.G. 
N.G. (-)25 

Total '00 303 124 34 

JlIIDJab • B.G. s 3 
M.G. (-)a 
N.G. 8 

Total 8 I 

Rtjalthao B.G. 26 
M.G. 170 
N.G. 

lOS (-)2 

". Total 27 170 131 (-)2 

"TamU B.G. 9 2 6 
'4 . Nadu M.G . 8 167 

N.G. 

Total 26 17 169 45 

Uttar B.G. 9 13 (-)6 
~ M.G. 2 I 

N.G. (-)144 

Total 35 II (-)130 (-)S 

'Weat B.G. 300 96 II 
"B:op) M.G. (-)1 

N.G. 3 (-)96 

t Total (-)II 302 II 

C'llodiJarh B.G. 
M.G. 

" 
N.G. 

Total 



States' Gaule BetweeD Between Between Between EC\\\(Ol Tlll'{U. 

Unjou IC4-48 ~ 1-4-51 .1-4-62 1-4-67 1-4-12 
Terrkories .t at & &  & .t 

1-4-52 1-4-57 1-4 62 1-4-67 1-4-72 ~ ~  

Delhi B.G. 
M.G. 

3! 
1 

23 .~  

N.G. (-)5 

Total (-)3 36 18 

Goa B.G. 
M.G. 
N.G. 58 (-)2 

.. ~  Total 58 (-

Pondicher-B. G. 
ry. M.G. 

N.G. 27 .. 
Total 27 .. 

Tripura B.G. 
M.G. IS 
N.G. 

Total 12 

TOTAl. B. G. 138 750 ~ 1.048 1,525 1>448 16. 
M.G. 122 527 243 523 12 (-)1 
N.G. 31 (-)272 (-)n7 {-)30 (-)260 

Total 281 . 1,005 1,174 1,986 1,200 1(7 



APPENDIX m 
(S" Para 1.2) 

SIll""'''" giving tln4i1s of expmditur, un the IIddition of MW fi"lS. 

Period 

~  to 31-3-1952 • 

1-4-1952 to 31-3-1951 

1-4-1951 to SJ'.3-1§)b 

1-4-1962 to 31-3-1967 

~  to 31-3-19'72 

1-4-1972 to 31-3-1974 

TOTAL 

35 

Ihpenditure (R,s. in 
Crore.) 

17·91 

24·11 

100·90 

204·22 

8:z·19 

28·56 



APPENDIX IV 
(S. para 1'31) 

S---",.., tIIIta'/I o/1tIttII .mr/iJtn till (1// IIItIiaIt ~  Ws4-rN-
tM ~ """., ,,_ 

Total Ezpendi- Rltio of 
Expendi. ture on Blpendi-
tare on New tare on 

Year Indian IJne. new linea 
RlUwaya (Actual) to the total 
(Actual) Bapendi-

tare 

ORupcelin ~  

1947-48 9'33 0'28 3'0 % 

1948-49 34'40 4'91 14',3 % 

1949-,0 34',0. 3'93 11'4 % 

1950-,1 70'86 7'26 10'2 % 

1951-52 23'2 I'b 7'8 % 

1952-53 60'18 3'7I 6'0 % 

19'3-54 64'21 4'01 6'3 % 

19'4-" 96'21 1'8S 1'9 % 

19'5-56 67'52 6'1' 9'1 % 

1956-'7 169'09 8'39 4'7 % 

1951-58 250'66 13'24 5'2 % 

1958-59 245'11 13'22 5'4 % 

~  119'76 16'59 9'2 % 

1960-61 188' 34 25'58 13'5 % 

1961-62 233'86 31'46 13'4 % 

1962-63 324'38 31'48 u'S % 

1963-64 374'30 49'37 13'2 ?% 

1964-65 389'61 52'31 13'4 % 

1965-66 363'65 40'39 11'1 % 

1966-67 278' 37 24'47 8'8 % 

1967-68 258'23 16'88 6'5 % 

1968-69 226' II 14'85 6'6 % 

~  192,41 10'10 5'5 % 

1910-11 241'61 14'09 S's % 

191J-72 190'04 25'61 13'S % 

1972-73 351'49 14' 18 4'3 % 

1913-74 . 322'91 14'38 4'4 % . 
31' 
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,"",'_1 m-i1W 8",,11 0/ NIIlJ R/lilflN4)l Ii .... ctlllllnlctfd IIttrVw ,'" 11111 30 Y«II"I, 
----_. __ ... -----_ ..... -. __ ._---_ .. _. __ ._--.. __ .. _--- ... -._._-_. __ ._--_._---

Particulan 01 New Una RaIlway B.tIm8ted 0., Eallmated Retum Actual return (%) ltc_I for Wldenakin, the Sl. 
No, 

11th 
year 

~ 196,-- conlU'uct.ion if tbe eatllllllted 
or otherwile rerum \\'I' lower thin the 
I. Inclicated prea«lbed return 
(per I:cnt) 

Date oC Date of 
c:onuncnl:ement openin, 
of 
conltruetlon 

Sl. 
No. 

Partic:IlJarl of New Llnl: Railway &llimale Coat &Itt_ted Return Ac:tuaI Retu;;(%) ....,-;.. for ulldCrtalda, the 
-----------in 1965-66 COIIItru«ioa if the eltimllced 

OrJlinai Lateal 6th 11th or otheiwlsc retvD _ lower thea the 
(RI, in year year II iadlcated prcac:ribed returD 
crorea) (per cellt) 

Dlte of 
opeaiaa 

Oripnll LateSt 

~. ill aroretI) --_ .. _._--_._---.... _ .. __ ... _-_._-_._-_._ ...... _----_._--_.- _."---'" .---._-------------"---.-_. __ ._-- .. _---_._-- ---------_ .. _.--
7 8 9 10 II 3 4 S , 7 I 9 10 II 

------------------_ ... -.. --.. -------.. -._. __ ._-----_._-_ .. _- ~ . ~ ..... "  _ .. _ •. ___ ._. __ ..• -.0.·_ .. ---------_.----_. ---.. _,,-------
I Pathankot- .  . Northern 

Madhopur-rontd, 

:I Haaat·Nlzamuddin. Nonhero 
SafdarjulIJ 

3 Gop·Kaltnla Western 

4 Bartlan-El.lh Northern 

~ KhUldwa-Hinaoli CenmJ 

6 Qui!OII-ErnatuJam Southern 

7 Champa Korba S. Eallern 

8 IlIdore.Ujjain Wellern 

9 Fatehpur·Churu Weltem 

10 Renlwara.Bhildl . • Weltern 

II Gandltidhlm-New KUldIa Weolefn 

14 ~ . 
Ranc:hi·Hatla. 

15 Tlldanp-Paratka. 

, l!aatern 

, Ila.tcm 

Bastem 

Nonheut 
Frontier 

17 ~  Road Nonhern 

18 Kumedpur.1Ianoi 

19 Bondamunda· 
Dwaro (Rour .... I.;) 

30 Bltilai-Dhalli 
Rajhara 

21 Bllrabll'PUlpoah Gorge . 

22 Naomund\-Banapanl 

33 Blti1ai-Doorihal 

34 Bauridand-Karooji 

:IS Karonfl-Jaynqar. 

:16 Barbllapur-Korea. 
C"a1fielda 

27 Champa-Korba Bxtcnlion 

NonbetIlt 
Prontier 

S.BasICm 

Do. 

00. 

Do. 

Do. 

Do, 

Do. 

Do. 

28 Karaapara-Ramprh 
CoIIltleldl 

. But.m 

DBKSE 

DBK/5E 
'. , 

0'47 

0·,0 

0'39 0'41 

J'34 

8.90 U·49 

0'88 

0'55 

0·80 

1'99 

11·80 ')'37 

0'63 

3'91 

17'02 21'34 

1'00 

1'72 

~  

1'67 (RIy) 

1'39 (Dep) 

14'59 

1'70 % 

3'75% 

17'4% 

N.A, 

3'97% 1'77 

I'SI% 

8'0 

26'94 
(1966-6'1 ) 

(-)a'17 
(1972-73 ) 

~  
(197:1-73) 

~ ... , 
(1966-67) 

(-)14'33 
(197:1-73) 

~  

(1964-6S) 

3'60 
(lfI!6-61) 

(-) 4S' 91 
(19'/0-71 ) 

~ ~
a-hi 

16'77% 

:IS' 0",(, 

8'53% 

4:1' 5% 

17':1% 

S'a5"" 7'10% 

S· all% 7' 10",(, 

-.add-Bonda -
1IIWlda. 

+64'78 
(196U9) 

+10'39 
(1971-72) 

(+) 0'08 
(1971-7:1) 

-+ 46'14 
(1970-71 ) 

'13'80 
(1972-73 ) 

(+, 1J'21 
(Im-73' 

. (-)10'09 
(197:1-73) 

(-) 0'96 

-S'37 
(1972-73 ) 

-1'60 
(1972-73) 

(+ ).,.4:1 
(197:1-73) 

5'94 6'670/0" 4'53 
(1972-73) 

Wit!: a view to eXlend line in 
J Ie: K State and allo to expedite 
movement of pod-into the 
State, 

To help In tlw pr.enl develop-
mellt of the area, 

To provide North.Soutb M. G. 
Unit. 

To provide trade Ie: IndUitries in 
tbe arel, A110 to attnct tOlll"llt 
Ulftic. Une hal been lince 
bec:ome remullerative. 

To providel quickelt and whartelt 
route between J.lpur Ie QUI'll 
Ratanprh " Sardanhahr. 

Partly .. a famine relief worlc and 
partly to cater to the development 
of the area, 

To provide an alternative nllin 
linel l:ODre"lDf' ~  Kendle 
.nd Delhi and other important 
poinrs on Metre Ga. lyalem 
and IIao shorter conr KliOl' 
from )Candia to ill hinderland. 

WIIIt a view to meeli". the trans-
port needa of the area previously 
lerved by Blnut-Bnblrblt 
Liaht R1y. whic:h _,closed w.e.f. 
1-7-6S 

With • view to inCreaina tOlll"iat 
facilltlel in "'1_ and also to 
ICf\Ie lite hiItorical and reliaiou1 
pJ.cc1 like N.Janda aDd 
Refllr, 

(+6'96) 
(1972'73) } 
8'6p 
(1972'73) 

On traftlc and operational con· 
Ildemlon. due to aaruration of 
apacIty 

ntl II onl,. a IIdIn, and the cIIatpt 
_ered tate into aec:ouat 
interelt at earrcnt dividend rate. 

:aI-I-S4 . 

Dec:. 52 

3-10-53 

16'3-S5 

16-4-" 

3-lo-S3 

9-5-59 

21-3-S7 
9-1-S9 

36,12-'9 

ao-lI-S9 

Z'7'S8 

22-II'S7 

34-U·" 

29-4-57 

6-3-S8 

14-11-'9 

14-11-'9 

1951-59 

a8'4-59 

16-12-5S 

31 RuJl)IVII Norm- N,F. 
North Lethbnpur-
Murtl-llI-Selak 

3:1 Bondamunda-N01\'l8lWl- Eastern 
Puma-pUli. 

33 Dlva-Panvel·Uran Central 

34 Panvel-A,pta , Central 

6-1-,8 I 3' Bucibori·Umrer Do. 

19-'-S8 

1.10-56 

36 HllIa.NO\ftpIII1 • 

37 M.fhopur·KMhua 

39 SInITlUIi-Obra 

40 SiJlll"IIIU·KMnl 

Bmern 

• Northern 

Do, 

Do. 

Northern 
Ie 

Central 

41 Delhi Avoldln, Line. • Nonhem 

4a GbaIabad TuahlUab8d Do. 
1IlCIUdia, SeCond 
Y_a Brldac, 

9-:l.6a I 43 ~  • Nonheat 
Prmder 

1-+6:a 

44 B.G, UBe from Silipari 
to JQIIahapa 

45 ManaIMdllni-
VIrudbuaapr. 

Do. 

Sourhern 

46 Banplore-Salan Do, 

47· Manplore-Huaan, Dc. •. 

9.11.60 48 RalllinttoHaldlaPon S,Butem 

49 Udaipur·Hil\UlWn .... , Wesean 

14'12'59 

16-4'S' 

16-4'59 

1.10-62 

1-10-63 

50 Guna·MIIcsi , 

S I JIwnd-KandIa 

53 KOltavalMa-BaiIadilIa 

53 KMhll-JIUI\IIIII 

'4 Cuttact·Paradeep, 

Do. 

Do. 

D.B.K. 

Nonbcrn 

S.Butem 

" Rer.ipata-Tituplti Bat Southern 

57 TomaauUu-
Mudultilapenta • 

Norrbern 

Southeri' 

58 Dabla·Sln,hUla • 
30-,-65 \ 

'WCllem 

31'3-60 

59 Sabar_i-Gandhlnapr Do, 
(BG). 

60 Di ... -s-tn Road (BG). Central 

61 Tlrunelvell·TrIvandrum Southern 
~  wllIt 

brandi \Inc Crom 
Nller.:oiho Jean,.-
tumarl(B.G.) 

• Central 

_....,-_,==-;=-,01 .......... +------...... _ .. __ . __________ ~. ___ . _________ . ___ . _ ..... __ ... _ .. ~  ._ ..... __ ·._.·_ ... __ .. 4.· I 
~ . ·Por . ~  to Bondamauld;;:-------.. . ... . 

@ Aloaa with Kbe!III"I.,hll·Malc!a. 
Wivc·Pan"e1 aection Opelled to craftlc on 31-10-1964. 

N.A, ... Nor available. 

i£Wilh 1,0 pelCl!l1t lllilition on aoodl. 
"With 78· S per mit InftltIon 1)11 ,OQda on pre.l/r.t .1.eameDt_ 

0'79 

3· 3S 

'3',1 

1·77 

9·[0 

:l6'SI 

:1·31 

10'00 

10'99 

10'00 

0·31 

a·so 

3·37 

U'41 

34·37 

8'a5 

42· ~~  

7'3% 

9':17% 

0'03% 

:I'SS% 

9'74% 

N.A. 

N.A, 

"54% 

1',0% 

8'3,% 

(-) 8'U 
(197071 ) 

Srnte,il: line 

(-)0·30 _'34(1972'73) To relieve con,culon around 
for Diva P.nvel Bombay and also provldiDs rail 
+0·27 (197:1-73) I:OI1l1ec:rton to Nival Arlllllment 
for Panvel.Unn Depot near Uran. 

-7' S4(1972-73) To scrve the IIIlk Chemlclll Ie: 
Inlcrmcdiale Plant 10 be sct llP 
near Apl.l by Mab""lhrn Go,,-
ernment, 

8· 7% S,· 2S (19"2-73) 

49' 8S% 2 '06 (1966-67) 

0'06% +31·86 
~ 

4·98% +8'61(1'7:1-73) 

_. 40(197:1-73) 

To provide rail fllCilitie. to J Ie: K 
Shte., ,  •  ,  , 

To eliminate tnnlltipmelll paiDt 
Ie allO for aeneral developmrllt 
of arel. LlDe \\'18 approWd by 
PIaDJIiIl, Commil.ion II a teat 
casc for Shrall\dan. 

Por connec:tln& Tripura with NIl 
of COIIDtry al the previOUI ClOD-
nec:tlon was lerved with the 
partition ,lIf the country. 

+3·c9(I966-67) Stratealc IlIIe 

8'3'% 

To dewlop the IlinterlaQd for the 
new ManplOle Port and alao ex· 
port of ahout 3 mlUion tonnel 
of iron Ole per allllum from neiltb-
bourir., Metre Gauge arca. 

11'41 4'79% 6'46% 

10' S3 (-·)4'23% (-')3'95% To provide an alternative rou;tc 
for mow_nt of iac:rcased coal 
rnllk from Central India· to 
WeaterrIadit and to dewlop 
• new arca. 

,6'33 

N.A. 

7·7% 

Srnlepc 
line 

II· 76% .j 14' 93(1":1-73) 

4'91% '-!-I:I'96(1972'73) For export of 4106 million 
10naCl of iron ore to Japan. 

7·34% 

10% ·,S% under 
the DCf'. per 
a_t. 

Remunerative with 
lna.dan for ehaJp-
able d1atan1:C. 

,6'75% 

Sliahdy leu than 
reinwlendw:; but 
tJlltm up under 
IPCCial eondItiona 
lite 1nivaI of clivldend 
Iillbllity InIIadon of 
dIargeabIe di_ce 
for 1OO'b. 

8'9% 
(OGF) 

18-11-,8 

17-2-61 ao-l-66 

27-7-61 U·I-70 

al-13-61 31'4'70 

22.12-62 Openedforpodl 
trdIc 011 
14-:1-1972, 

:12-1-62 16-:1-69 

la-5-58 15-u-66 

100a-62 

:1-11-64 

31.1-63 

6-10-60 

10-4-62 

7-10-64 

16-11-61 

July. 68 

)o-ta-67 

26-9-61 

3-6-66 

1970-71 
propamme 

Do. 

Jan'73 

14-11-68 

In pI"OIrcu, 

16-1-69 

14-11-65 

In proareIl 

Oct, 6p 

1-11-61 

2-10-12 

Au,. 73 

n+-61 (thia 
it aD opeD Ilr.e 
work), 

• 111-1-61 , 

Work In JIfOIl'Cu 
197,,76 

31-5'74 Cor 
podItrd:. 

Work in lXopcII 

Do, 

Do. 

eon,truc:tlon 
in pr1IFCII. 

.-... .~. ._----.-----------------
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SUItt'"''" giWv dll4ill of NIfJI LitNsl R.1lDr'4tioru 17llJll6tl1'411ll in th. lAst S YI4rS I1Itlilft 31-1-15175. 

S. Name of line 
No. 

2. 

r-

with 

Date of 
InaUlQl&tiOD 

3 4 

Site/Inauauration by 

6 

1 Tirunelveli-Trivandrum 
a branch line to Kanyakumari 6-51-72 Kanyakumari By Prime-Minister. 

;,. 

'. 

< 

2 Shahdara-Saharanpur BG line 

3 Saraigarh-Partapgan j 
(Reltoration) 

4 ~  
storation) 

5 Chhitauni-Bagab, 
(Restoration) 

G Dalmau-Daryapur 
(Rostoration) 

7 Jhanjharpur-Laukaha-
Bazar 

s Rohtak-Bhiwani 

'I Howrah-Amta/Champada.ng: 
BG line. 

L) ~  

L Sakri-Hassanpur 

I ;: BG rail links to Ramnagar 
and Kathgodam. 

13 ~  

I.. Kathua-Jammu 

I ~ Barabankl.Samutipur 

2-12-73 

18-6-73 

18-51-73 

22-10-73 

8-12-73 

22-2-73 

~ 

I -j-7 ; 

-:-"·:-74 

~ 

'- ~  

~ 

~ 

2-10-73 

Khekra 

Saraigarh 

Forbesgan; 

Ncar 
ChhitaUl'i 

Laulcaha-
Bazar. 

Bhiwani 

. ~~  

Sakr, 

~  

Moracilbuci 

AtAmb 

~  

Gorakhpur 

By Prime-Minuter. SO % participation by 
U. P. State Govt. in 
Capital investment 

By Minister of 
RailwaYi. 

By Minister of 
Railways. 

By Prime Minister. Cost of flood protection 
works & guide bunds 
to be borne by U. P. 

By Minister 
Railways. 

of 

By Minister of Bihar Go\i. to blf.r Icst 
Railwavs. of land & eHrthwork. 

By Minister of 
..... 

HarY"I:a ~  Govt. 
fll'. 

Railways. ad.:!res,cd to bell! 
cost oflano lind also 
to regulate rOlld tra-
ffic on tre section. 

~ 
Nccepted by the Stele 
Govt. 

By Prime-Minister. ('..ost 01 brei to be borre 
by ~  IJtngnl 
Goven'm(l t. 

Ey Primc-M; nister. Cost of bl'd and rt'gula-
tiol' of rl'ad service,. 

By !vlinistcT oj Stale Go"l. addressed 
Railw.·ys. to herr cost oj lu'!d 

and earthwork. 

Hv Pri:nc-Ministcr. 

Ih Minister 
. ~ ys. 

of Offn of Free hmd 
recdved from Hima-
chili Pradesh's 
Chief Minister. 

Bv Minister of 
. REilways. 

By Prime bUni ter. 

Name of Addressee 
and Designation 

1 

Shri ~  
Chief Mil'lster, 
Uttar Pradcsh. 

Shi BahuguI1a, 
Chief Minister, 
Uttar Prodesh. 

Sbi GLgfcCI, (L'cI 
Mil istet, Bih: r. 

S hri Bu',si LId, 
Chief ]v'.il is(( I, 
Hr,ryu n. 

Shri S. S. Ruy, 
Chit!' Minist<r, 
\X'cst Drnp.l, 

Chic' S(crclay, 
.~ . of An:I.T:; 

Pradesh. 

Shri Gl.r.f( cr, Chief 
MiristU', Bihar & 
Sh. P. 1(. J. Menon, 
Chief Secy., Govt. (,f 
Bih:1r. 

Shri Y. S. Parmar, 
Chief Minister, 
Himachal Pradesh. 

Shri T. A. PaJ, 
Minister of Railways, 
Dr. Keran Sinal\, 
Minister of Tourism. 
Chief Miniater of 
Jammu & Kashmir 
and Shri Mohd. Shaft 
Qurcahi, Dy. Minil-
ter of Railways. 

Estimated Amount' Up-te-due 
cost (RI. unctioned proareS8 
in aore.) for inaus-

uratlol! 

8 51 10 

--------
Ri. R$. 

14'54 2SOO 27.0% 

17'42 2500 2'0% 

1'51 Work compl.ted .nd opened 
to traffic on 16-6-15174· 

3'37 52'0 % 

6'74 3'0% 

1'49 2012'22 33' 5'% 

]'58 27'0% 

f· 13 1000 9'25% 

12' 16 2500 Eltimate under 
(Exdudinll cost ccnsideration 
c1land) 

13'47 

5'96 

IS'OO 

2500 

Final 10catio1' 
lurvey complet-
ed. 

FiJ'l.al Locatior 
survey in 
progress. 

Fir'lIl kcaticn 
survey complet-
ed. 

Final Location 
survey in 
progreu. 

FinalloCltion 
survey in 
progress. 

2500 Completed. 

Mini8ter of RaUwvys, 41' 42 
Shri L. N. Miehra and 
Chief Minister of 
Uttar Prldeab, Shri 
J.lUImlapati Tripathi. 
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y 
de

ci
si

on
 w

as
 a

nn
ou

nc
ed

 b
y 

th
e 

M
in

is
te

r 
of

 R
ai

l-
w

ay
s 

in
 h

is
 b

ud
ge

t 
sp

ee
ch

 o
f 

19
73

-7
4 

fo
r 

co
ns

tr
uc

ti
on

 
of

 
ra

il
w

ay
 l

in
es

 i
n 

ba
ck

w
ar

d 
ar

ea
s.

 
It

 w
as

 s
ta

te
d 

th
er

ei
n 

th
at

 t
he

 r
is

in
g 

co
st

s 
of

 c
on

st
ru

ct
io

n 
re

qu
ir

ed
 h

ig
h 

de
ns

it
y 

of
 t

ra
ff

ic
 t

o 
ju

st
if

y 
a 

ne
w

 l
in

e 
fi

na
nc

ia
lly
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B
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a
n
d 
ba
c
k
wa
r
d 
ar
ea
s 
s
uc
h 
q
u
a
nt
ut
n 
of
 
tr
af
fi
c 
m
a
y 
n
ot
 
b
e 

of
fe
ri
n
g,
 
y
et
 
a 
n
e
w 
li
n
e 
or
 
a 
c
o
n
ve
rs
i
o
n 
of
 
a
n 
e
xi
st
i
n
g 
li
ne
 

m
a
y 
b
e 
es
se
nt
ia
l 
a
n
d 
ur
g
e
nt
l
y 
ne
e
de
d 
f
or
 t
h
e 
de
ve
l
o
p
me
nt
 

of
 
t
h
e 
re
gi
o
n.
 
T
h
e 
Mi
ni
st
er
 
h
a
d 
t
he
n 
st
at
e
d 
t
h
at
 
"t
h
e 

pr
i
nc
i
pl
e 
t
h
at
 
tr
a
ns
p
or
ta
ti
o
n 
i
nf
r
as
tr
u
ct
ur
e 
m
us
t 
e
v
ol
ve
 

al
o
n
g 
t
h
e 
p
at
t
er
n 
de
te
r
mi
ne
d 
b
y 
pr
e-
e
xi
st
i
n
g 
ec
o
n
o
mi
c 

vi
a
bi
li
t
y 
ne
e
ds
 
t
o 
b
e 
m
o
di
fi
e
d 
t
o 
t
h
e 
e
xt
e
nt
 t
h
at
 v
er
y 
of
t
e
n 

t
h
e 
cr
ea
ti
o
n 
of
 
t
h
e 
i
nf
r
as
tr
u
ct
ur
e 
t
he
ms
el
ve
s 
l
e
a
d 
t
o 
a
d
di
-

ti
o
na
l 
d
e
m
a
n
d 
a
n
d 
i
nc
re
as
e
d 
i
n
d
us
tr
ia
l 
a
n
d 
c
o
m
me
ri
ca
l 

pr
os
pe
ct
s.
 
I
n 
se
le
ct
e
d 
ar
ea
s 
t
h
e 
ca
lc
ul
us
 
of
 
s
h
or
t-
te
r
m 

ec
o
n
o
mi
c 
r
et
ur
ns
 m
us
t 
yi
el
d 
pl
ac
e 
t
o 
t
h
e 
l
o
n
g-
te
r
m 
be
ne
fi
t 

t
hr
o
u
g
h 
a 
p
ol
ic
y 
of
 
de
li
be
ra
te
 
de
ve
l
o
p
me
nt
al
 
e
x
pe
n
di
-

t
ur
e.
" 
T
h
e 
C
o
m
mi
tt
ee
 
n
ot
e 
t
h
at
 i
n 
p
ur
s
ua
nc
e 
of
 
t
h
e 
n
e
w 

a
p
pr
oa
c
h 
t
h
us
 e
n
u
nc
ia
te
d 
se
ve
ra
l 
s
ur
ve
ys
 f
or
 n
e
w 
pr
oj
ec
ts
 

f
or
 c
o
ns
tr
uc
ti
o
n 
of
 
n
e
w 
li
ne
s 
h
a
v
e 
be
e
n 
t
a
k
e
n 
u
p 
a
n
d 
t
h
e 

c
o
ns
tr
uc
ti
o
n 
w
or
k 
o
n 
o
ne
 
Na
n
ga
l-
T
al
w
ar
a 
Ra
il
wa
y 
li
ne
 h
as
 

b
e
e
n 
i
n
a
u
g
ur
at
e
d 
o
n 
2
2
n
d 
De
ce
m
be
r,
 
19
74
-

T
h
e 
C
o
m
mi
tt
ee
 
ar
e 
st
r
o
n
gl
y 
of
 
t
h
e 
vi
e
w 
t
h
at
 f
or
 
t
h
e 
o
pe
ni
n
g 
u
p 

of
 

~
 
i
n 
hi
ll
y,
 
ba
c
k
wa
r
d.
 
a
n
d 
u
n
de
ve
l
o
pe
d 
re
gi
o
n 
t
h
e 
pr
o
vi
si
o
n 
of
 

tr
a
ns
p
or
ta
ti
o
n 

~
 
i
n 
t
h
e 
f
or
m 
of
 
r
ai
l
w
a
y 
li
ne
s 
m
us
t 
b
e 

ma
de
 
o
n 
a 
hi
g
h 
pr
i
or
it
y 
ba
si
s 
as
 
t
h
e
y 
ha
ve
 
n
o 
d
o
u
bt
 
t
h
at
 t
h
e 

~
 

m
e
nt
 
of
 
t
he
se
 
~

 
wi
ll
 
a
ut
o
ma
ti
ca
ll
y 
f
ol
l
o
w 
o
nc
e 
t
h
e 
tr
a
ns
p
or
t
a-

ti
o
n 
i
nf
r
as
tr
u
ct
ur
e 
is
 d
e
ve
l
o
pe
d.
 
T
h
e 
C
o
m
mi
tt
ee
 
al
s
o 
fe
el
 
t
h
at
 t
h
e 

re
gi
o
na
l 
i
m
ba
la
nc
es
 i
n 
t
h
e 
ec
o
n
o
mi
c 
de
ve
l
o
p
me
nt
, 
w
hi
c
h 
h
a
v
e 
t
e
n
d-

lo
A 
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00 



R
ai

lw
ay

s-
cm

zt
d.

 
ed

 to
 b

ec
om

e 
m

or
e 

ac
ce

nt
ua

te
d 

ov
er

 th
e 

ye
ar

s 
ar

e 
in

 a
 i

ar
ge

 m
ea

su
re

 
at

tr
ib

ut
ab

le
 t

o 
th

e 
la

ck
 o

f 
tr

an
sp

or
ta

ti
on

 
fa

ci
lit

ie
s 

in
 t

he
se

 h
ill

y,
 

ba
ck

w
ar

d 
an

d 
un

de
ve

lo
pe

d 
re

gi
on

s.
 

In
 

th
e 

li
gh

t 
of

 t
hi

s 
ge

ne
ra

l 
ob

se
rv

at
io

n,
 t

he
 C

om
m

itt
ee

 w
ou

ld
 l

ik
e 

to
 r

ec
om

m
en

d 
th

at
: 

(1
) 

T
he

 R
ai

lw
ay

 B
oa

rd
 s

ho
ul

d 
in

 c
on

su
lta

tio
n 

w
it

h 
th

e 
Pl

an
ni

ng
 

C
om

m
is

si
on

 i
m

m
ed

ia
te

ly
 d

ra
w

 u
p 

a 
co

m
pr

eh
en

si
ve

 
lo

ng
-t

er
m

 a
nd

 
cl

ea
r-

cu
t p

la
n 

fo
r 

th
e 

co
ns

tr
uc

tio
n 

of
 n

ew
 li

ne
s 

on
 a

 s
ys

te
m

at
ic

 b
as

is
. 

T
he

 c
ri

te
ri

a 
to

 b
e 

fo
llo

w
ed

 i
n 

th
e 

m
at

te
r 

of
 c

on
st

ru
ct

io
n 

of
, n

ew
 li

ne
s 

ne
ed

 t
o

 b
e 

cl
ea

rl
y 

se
t o

ut
. 

T
he

 d
ec

is
io

n 
of

 t
he

 G
ov

er
nm

en
t 

in
 t

hi
s 

re
ga

rd
 s

ho
ul

d 
be

 e
m

bo
di

ed
 i

n 
a 

po
lic

y 
re

so
lu

tio
n 

w
hi

ch
 s

hO
U

ld
 h

av
e 

th
e 

sp
ec

ifi
c 

ap
pr

ov
al

 o
f 

Pa
rl

ia
m

en
t. 

(2
) 

T
he

 C
om

m
it

te
e 

fin
d 

th
at

 o
ne

 o
f 

th
e 

m
ai

n 
di

ff
ic

ul
tie

s 
in

 t
he

 
co

ns
tr

uc
tio

n 
.of

 n
ew

 l
in

es
 h

as
 b

ee
n 

th
e 

pa
uc

it
y 

of
 f

un
ds

. 
T

he
 C

om
-

m
it

te
e 

fe
el

 t
ha

t 
if

 th
e 

ne
ed

 f
or

 a
 p

ar
ti

cu
la

r 
ra

il
w

ay
 li

ne
, c

on
ve

rs
io

n,
 

ex
te

ns
io

n 
or

 r
es

to
ra

tio
n 

is 
fu

lly
 e

st
ab

lis
he

d 
in

 t
he

 li
gh

t o
f 

th
e 

cr
it

er
ia

 
la

id
 d

ow
n 

an
d 

th
e 

re
qu

ir
em

en
ts

 o
f 

th
e 

ar
ea

, 
th

e 
qu

es
ti

on
 o

f 
re

so
ur

, 
ce

s 
sh

ou
ld

 n
ot

 c
om

e 
in

 th
e 

w
ay

. 
A

s 
th

e 
C

om
m

itt
ee

 h
av

e 
ob

se
rv

ed
 in

 
th

ei
r 

14
8t

h 
R

ep
or

t 
th

e 
pr

ov
is

io
n 

of
 tr

an
sp

or
t 

in
fr

as
tr

uc
tu

re
 a

nd
 r

ai
l-

w
ay

 o
pe

ra
tio

ns
 a

re
 e

qu
al

ly
 i

m
po

rt
an

t 
fo

r 
th

e 
na

tio
na

l 
ec

on
om

y 
an

d 
he

nc
e 

th
e 

R
ai

lw
ay

 B
oa

rd
 s

ho
ul

d 
dr

aw
 u

p 
a 

lis
t 

01
 

ne
w

 li
ne

s 
to

 b
e 

ta
ke

n 
up

 f
or

 c
on

st
ru

ct
io

n 
in

 a
n 

or
de

r 
of

 p
ri

or
it

y 
in

 a
cc

or
da

nc
e 

w
it

h 
th

e 
cr

it
er

ia
 l

ai
d 

do
W

li 
in

 t
be

 p
ol

le
y 

re
so

lu
tio

n.
 

V
l 

V
l 



I 
a 

3 

39
 

1·
53
 

-
d
o-

4 

It
 m
a
y 
b
e 
me
nt
i
o
ne
d 
he
re
 
t
h
at
 t
h
e 
C
e
nt
r
al
 
e
x
c
h
e
q
u
er
 
s
h
o
ul
d 
pa
y 

f
or
 
al
l 
u
nr
e
m
u
n
er
at
i
v
e 
li
ne
s 
w
h
et
h
er
 
ol
d 
or
 
ne
w,
 
or
 
pa
ss
e
n
ge
r-
se
r-

vi
ce
s 
i
nc
l
u
di
n
g 
va
ri
o
us
 
tr
a
v
el
 
c
o
nc
es
si
o
ns
 
w
hi
c
h 
s
h
o
ul
d 
al
s
o 
n
ot
 
b
e 

a
b
ol
is
he
d.
 
T
hi
s 
wi
ll
 
c
o
ns
i
de
ra
bl
y 
a
u
g
me
nt
 
Ra
il
wa
ys
' 
fi
na
nc
es
. 

(
3)
 
T
h
e 
C
o
m
mi
tt
ee
 
we
lc
o
me
 
t
h
e 
p
ol
ic
y 
de
ci
si
o
n 
a
n
n
o
u
n
c
e
d 
b
y 

t
h
e 
Mi
ni
st
er
 
of
 
Ra
il
wa
ys
 
i
n 
hi
s 
b
u
d
g
et
 
s
pe
ec
h 
of
 
19
73
-7
4 
i
n 
r
e
g
ar
d 
t
o 

c
o
ns
tr
uc
ti
o
n 
of
 
r
ai
l
w
a
y 
li
ne
s 
i
n 
hi
ll
y 
a
n
d 
b
a
c
k
w
ar
d 
ar
ea
s.
 
I
n 
t
hi
s 

c
o
n
ne
ct
i
o
n 
t
h
e 
C
o
m
mi
tt
ee
 
w
o
ul
d 
r
ei
t
er
at
e 
w
h
at
 
t
h
e
y 
h
a
v
e 
sa
i
d 
i
D 

t
h
ei
r 
14
8t
h 
Re
p
or
t 
t
h
at
 u
nl
es
s 
t
h
e 
Ra
il
wa
ys
 
re
ac
h 
hi
ll
y,
 
ba
c
k
wa
r
d,
 
u
n-

de
ve
l
o
pe
d 
a
n
d 
u
nc
o
n
ne
ct
e
d 
ar
ea
s,
 
t
h
e 
pr
oc
es
s 
of
 
d
e
v
el
o
p
m
e
nt
 
of
 

t
h
os
e 
ar
ea
s 
wi
ll
 
b
e 
i
n
de
fi
ni
te
l
y 
d
el
a
y
e
d 
a
n
d 
c
o
ns
e
q
ue
nt
l
y 
t
h
e 
ec
o
n
o-

mi
c 
de
ve
l
o
p
me
nt
 i
of
 t
h
os
e 
ar
ea
s 
as
 
we
ll
 
as
 
of
 
t
h
e 

~
 c
o
u
nt
r
y 
wi
ll
 

s
uf
fe
r 
a
n
d 
re
gi
o
na
l 
i
m
ba
la
nc
es
 
wi
ll
 
gr
o
w 
f
ur
t
he
r.
 
T
h
e 
C
o
m
mi
tt
e
e 

de
si
re
 
t
h
at
 t
h
e 
n
e
w 
g
ui
de
li
ne
s 
se
t 
o
ut
 
b
y 
t
h
e 
Mi
ni
st
er
 
of
 
Ra
il
wa
ys
' 

s
h
o
ul
d 
b
e 
sc
r
u
p
ul
o
us
l
y 
f
ol
l
o
we
d 
f
or
 u
n
d
er
t
a
ki
n
g 
pr
oj
ec
ts
 
r
el
at
i
n
g 
t
o 

c
o
ns
tr
uc
ti
o
n 
of
 
n
e
w 
li
ne
s 
i
n 
hi
ll
y,
 
b
a
c
k
w
ar
d 
a
n
d 
u
n
de
ve
l
o
pe
d 
re
gi
o
ns
 

of
 
t
h
e 
c
o
u
nt
r
y.
 
Al
l 
t
h
e 
hi
ll
y 
a
n
d 
ba
c
k
wa
r
d 
ar
ea
s 
s
h
o
ul
d 
b
e 
i
de
nt
i-

fi
ed
 
as
 
de
fi
ne
d 
a
n
d 
e
n
u
m
er
at
e
d 
b
y 
t
h
e 
Pl
a
n
ni
n
g 
C
o
m
mi
ss
i
o
n 
a
n
d 

c
o
m
pr
e
he
ns
i
ve
 
l
o
n
g-
ra
n
ge
 
pl
a
ns
 
f
or
 
t
h
e 
pr
O
Vi
si
on
s 
of
 
n
e
w 
li
ne
s 
i
n 

ea
c
h 
ar
ea
 
dr
a
w
n 
u
p 
o
n 
a 
hi
g
h 
pr
i
or
it
y 
ba
si
s.
 

Fr
o
m 
t
h
e 
i
nf
.
or
ma
ti
o
n 
ma
de
 
a
va
il
a
bl
e 
t
o 
t
h
e 
C
o
m
mi
tt
e
e 
it
 i
s 
s
e
e
n 

t
h
at
 o
ut
 
of
 
t
h
e 
15
 
n
e
w 
li
ne
s 
o
n 
w
hi
c
h 
c
o
ns
tr
uc
ti
o
n 
w
or
k 
wa
s 
i
na
u
g
u-

ra
te
rl
. 
d
ur
i
n
g 
t
h
e 
l
as
t 
5 
ye
ar
s 
e
n
di
n
g 
3
1s
t 
J
a
n
u
ar
y,
 
19
75
, 
w
or
k 
o
n 
t
w
o 

v.
 
0\
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Ra
il
wa
ys
 

Pl
a
n
ni
n
g 
Co
m
mi
ss
io
n 

li
ne
s 
vi
z.
, 
S
ar
ai
g
ar
h-
P
ar
t
a
p
g
a
nj
 
a
n
d 
K
at
h
u
a-
J
a
m
m
u 
li
ne
s 
h
as
 
b
e
e
n 

c
o
m
pl
et
e
d.
 
I
n 
re
s
pe
ct
 
of
 
t
h
e 
fi
ve
 
li
ne
s 
n
a
m
el
y 
(i
) 
N
a
n
g
al
 
D
a
m-

T
al
w
ar
a 
li
n
k 
li
ne
 
(t
h
e 
o
nl
y 
ra
il
 
li
n
k 
i
n 
a 
hi
ll
y 
St
at
e)
, 
(i
i)
 
H
o
wr
a
b-

A
mt
aj
C
h
a
m
p
a
d
a
n
g
a 
B
G 
li
ne
, 
(i
ii
) 
Na
di
k
u
de
.
Bi
bi
na
ga
r,
 
(i
v)
 
S
a
kr
i-

H
as
s
a
n
p
ur
 
a
n
d 
(
v)
 
Ra
m
na
ga
r-
Ka
t
h
g
o
da
m,
 
fi
na
l 
l
oc
at
i
o
n 
s
ur
v
e
ys
 
ar
e 

ei
t
h
er
 
i
n 
pr
o
gr
es
s 
or
 
h
a
v
e 
b
e
e
n 
c
o
m
pl
et
e
d.
 
T
h
e 
C
o
m
mi
tt
e
e 
d
es
ir
e 

t
h
at
 c
o
ns
tr
uc
ti
o
n 
w
or
k 
o
n 
al
l 
t
he
se
 f
iv
e 
li
ne
s 
as
 
al
s
o 
o
n 
t
h
e 
ot
h
er
 
t
e
n 

li
ne
s 
i
n
a
u
g
ur
at
e
d 
d
ur
i
n
g 
t
he
 l
as
t 
fi
ve
 
y
e
ar
s 
a
n
d 
e
v
e
n 
e
ar
li
er
 
a
n
d 
n
ot
 

c
o
m
pl
et
e
d 
s
o 
f
ar
 
s
h
o
ul
d 
be
 
c
o
m
pl
et
e
d 
v
er
y 
e
x
pe
di
ti
o
us
l
y,
 
O
n
c
e 
a 

pr
oj
ec
t 
h
as
 
b
e
e
n 
i
n
a
u
g
ur
at
e
d 
or
 
st
ar
t
e
d 
it
 s
h
o
ul
d 
b
e 
e
ns
ur
e
d 
t
h
at
 t
h
e 

w
or
k 
o
n 
t
h
e 
pr
oj
ec
t 
is
 n
ot
 
h
el
d 
u
p 
f
or
 
w
a
nt
 
of
 
f
u
n
ds
 
a
n
d 
as
 
f
ar
 
as
 

p
os
si
bl
e.
 
t
h
e 
w
or
k 
s
h
o
ul
d 
be
 
c
o
m
pl
et
e
d 
ac
c
or
di
n
g 
t
o 
sc
he
d
ul
e.
 
O
n 

se
ve
ra
l 
w
or
ks
 
t
h
e 
c
o
ns
tr
uc
ti
o
n 
w
or
k 
a
n
d 
fi
na
l 
l
oc
at
i
o
n 
s
ur
v
e
ys
 
ar
e 

ea
rr
ie
d 
o
n 
c
o
nc
ur
re
nt
l
y.
 
T
h
e 
Ra
il
wa
y 
B
oa
r
d 
s
h
o
ul
d 
c
o
ns
i
de
r 
t
h
at
 

t
h
e 
c
o
ns
tr
uc
ti
o
n 
w
or
k 
o
n 
t
he
se
 f
i
ve
 
li
ne
s 
b
e 
ca
rr
ie
d 
o
n 
c
o
n
c
ur
r
e
nt
l
y 

wi
t
h 
t
h
e 
fi
na
l 
l
oc
at
i
o
n 
s
ur
ve
ys
 b
y 
is
s
ue
 o
f 

~
 
ce
rt
if
ic
at
es
 
as
 
h
as
 

b
e
e
n 
d
o
ne
 
i
n 
s
o
me
 o
t
h
er
 
ca
se
s 
ea
rl
ie
r.
 
I
n 
re
s
pe
ct
 o
f 
ca
se
s 
w
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